FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

GRAVITATE VENTURES PRIVATE LIMITED
RELEVANT PARTICULARS

1.| Name of C Person Gravitate Ventures Private Limited
2. | Date of Incorporation of Corporate April 19, 2017
Person
3. | Authority under which Corporate Registrar of Companies, Delhi
Person is

4. | Corporate Identity Number/ Limited | U74999DL2017PTC316360
Liability Partnership Number of
P

5.| Address of the Office and | Regi d Office Address: 52 LEIAH APARTMENTS
Principal Office (if any) of Corporate VASUNDHARA ENCLAVE DELHI East Delhi DL 110096
Person Principal Office Address: Not Applicable

6. | Liquidation Commencement Date of | 22nd December 2023
C Person

7. | Name, address, e-mail address, Name: Mr. Pankaj Kumar Tiwari
telephone number and registration Address: D-9, Ground Floor, Lane No. 5, Mahavir
number of the Liquidator Enclave, New Delhi - 110045

E-Mail: ippankajtiwari@gmail.com

Telephone Number: 8826432340

IBBI Registration Number:
IBBI/IPA-003/ICAKNO0394/2022-2023/14278

8.| Last date for submission of claims 21st January 2024

Notice is hereby given that M/s Gravitate Ventures Private Limited has commenced
voluntary liquidation on 22nd December 2023.

The stakeholders of M/s Gravitate Ventures Private Limited are hereby called upon to
submit a proof of their claims on or before 21st January 2024, to the liquidator at the
address mentioned againstitem No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

Sd/-

(Pankaj Kumar Tiwari)

Liquidator

M/s Gravitate Ventures Private Limited

Date: 26th December 2023
Place: New Delhi
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